FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S JTPI. PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor M/s JTPL Private Limited

Date of incorporation of corporate debtor 19'" June, 2001

QN | —

Authority under which corporate debtor is incorporated / | Registrar of Companies, Delhi
registered

Corporate Identity No. / Limited Liability Identification | U45200DL2001PTC111333
No. of corporate debtor

I ,4:
J
|

Address of the registered office and principal office (if | Room 203, 2-A/3, Kundan Mansion, Asif Ali ‘Road, |

any) of corporate debtor Ajmeri Gate Extn, Central Delhi, Delhi, India, 110002. |
Insolvency commencement date in respect of corporate | 15" April, 2024 (Order received from Hon'ble NCI. T on |
debtor 16" April, 2024)

Commencement date i.e 15" April, 2024)

Name and registration number of the insolvency | CMA Sandeep Goel
professional acting as interim resolution professional Reg. No: IBBI/IPA-003/1P-N00073/2017-18/10583
AFA Valid upto : 12th November, 2024

|

Estimated date of closure of insolvency resolution process | 12" October, 2024 (180th day from the Wlﬁs?b—liéf{égj
i

|

|

Address and e-mail of the interim resolution professional, | 410, Pratap Bhawan, S Bahadur Shah Zafar Marg, |
as registered with the Board Central Delhi 110002,
Email: - cmasandeepgoel@gmail.com

Address and e-mail to be used for correspondence with the | STALWART RESOLUTION PROFESSIONAL LLP :

interim resolution professional Block-SD, Flat No. 73, Pitampura, Delhi - 110034,
Email: - cirp.jtpl@gmail.com e
Last date for submission of claims 30" April, 2024 (14™ day from the date of receipt of order |

i.e. 16™ April, 2024) , |

Classes of creditors, if any, under clause (b) of sub-section | Name the class(es): REAL ESTATE ALLOTTEES
(6A) of section 21, ascertained by the interim resolution
professional

Names of Insolvency Professionals identified to act as I.  Mr. Mahesh Ag;r“wgl - ;
Authorized Representative of creditors in a class (Three IBBI/IPA-001/1P-P01995/ 2020-2021/13087 |
names for each class) Email Id:ip1387ma@gmail.com |

2. Mr Pawan Kumar Goyal
IBBI/IPA-001/1P-P00875/2017-2018/11473
Email Id: ca.pawangoyal@gmail.com

3. Mr Gaurav Gupta 3
IBBI/IPA-001/1P-P-02745/2022-23/14195
Email Id: gaurav.ca2010@gmail.com ‘

(a) Relevant Forms and Forms under the IBBI (Insolvency Regulations Process |

for Corporate Persons) Regulations, 2016 at Download |

section on Weblink: www.ibbi.gov.in

(b) Details of authorized representatives
are available at: Physical Address: As per Point 10 or ¢o through at

www stalwartipe.com ]

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the M/s JTPL Private Limited on 15" April, 2024 (Order received from Hon'ble
NCLT on 16" April, 2024).

The creditors of M/s JTPL Private Limited., are hereby called upon to submit their claims with proof on or before
30th April, 2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.I3 to act as authorised

representative of the class “Real Estate Allottees™ in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

CMA Sandecp Goel
Interim Resolution Professional

Registration No: - IBBI/IPA-003/IP-N00073/2017-18/10583
AFA No. AA3/10583/02/121124/301012 valid till 12t November, 2024

Date: - 17" April, 2024
Place: -New Delhi
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FINANCIAL EXPRESS

THURSDAY, APRIL 18, 2024

Union Bank

of india
6117, QUTUB ROAD CORNER, SADAR BAZAR,
DELHI-110006
[Rule - 8(1)]
POSSESSION NOTICE

(For Immovable Property)

Wheraas, Tha undersignad baing the authorised officarof  Union Bank of Indés,
6117, Quiub Road Corner, Sader Bazar Branch. Delhi-170006 wnder the
Secunfisation and Reconstruction of Financial Assais and Enforcament
Security Interest [Second) Act. 2002 (Act Mo, 54 of 2002} and o exarcisa of
powers confarmad under Sechion 13012 raad with rede 3 ofthe Sacurily Inberes]
{Enforcement) Rules, 2002 issued a demand notice dated 01-02-2024 calling
upon he borrowers Mrs, Alka Aggarwal & MR, Ashutosh Aggarwal o repay
the armaunt mentced in the notice being Rs, 22,91, 761.58/- [ Rupees Twanly
Two Lacs Ninely One Thousands Seven Hundred Eighty One & Fifty E-Ig’hl
Palsa QOnly) within 60 days from the date of receipt of the sasd notice.

The borrower having failed to repay the amount, notca is hereby given fo the
Barrower and th public in general thal the undarsigned has takaen possession
of thiz properly described hereln bedow in exercise of powers conferred on her
under Saction 13(4) of the sasd Acl read with mnile 8 of the said rules on
{his 16th April day of the year 2024,

The borrower in particadar and the pablic in general is hereby cautioned notio
deal wilh the property and any dealings with the properly will ba subject fo the
charge of the Union Bank of India for an amoun! Rs, 22,91,781.58/- and
mterast plus expenses thergon

Tha bormmower's attention is mviled to provisions of sub-seckon {B) of seclion 13
of the Act, in respect of time available 1o e borrower 1o redeem the secured
aFssals.

Description of Immovable Property

All that part of the portion of First floor& Second fioorn, Bullt on land measuring
60.22 Sg Mirwilh roofiterrace nghis. A part of propery beening no 588, Forming
part of property bearing Municipal Corporation Moo 584 1o 607. Sduated al
Shivap road, Azad marked, Neas Mala mands, Dedbi-11 0006

Bounded :

On the Morth by = Road O the South by : Gther Propearty

Onthe Eastby : Other Properdy  On the West by : Road

Date: 16.04.2024 For Union Bank of India
Place: Dethi Aiuthorised Officer

HERO HOUSING FINANCE LIMITED

h Regd. Office: 09, Community Canire, Bagant Lok, Vasand Vihar, Maw Dethi - 110057,
HeroHousing Branch Office: Office No. 27, Community Centre,
Finance Basant Lok, Vasant Vihar, New Delhi-110057.

PUBLIC NOTICE LE « AUCTION) FOR SALE OF INMOVABLE PROPERTY
[UNDER RULE 9{1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

HOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HEROQ HOUSING FINANCE
LIMITED{SECURED CREDITOR) UNDER THE SECURITISATION AND RECOMSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMEMNT OF SECURITY INTEREST ACT, 2002,

Modics 15 hansty geian b the pubfic ingenecal and i parboular o the bomowerfs) and guararior]s) oo
feir lagat heie! represaniatives thal the below described immovable propesties morpaged/charged to
e Secured Gredsor, the possession of which has beer aken by the Authorzed Officer of Heng Housing
Firance Lim#ad {secured creditar], will be sold on 09-May-2024 (E-Auction Date) on "AS IS WHERE
i5", “AS IS WHAT 15" and “WHATEVER THERE I5" basis foe recovery of outstanding duas from below
mentiarad Bofrowers, Go- Borowess or Guaraniors. The Reserve Price and fie EarmestMoney Deposit
is marfoned belaw. Tha EMD should ba made {hrough Demand Draf'BTGENEFT hof participating in
e Pulnlic E-Aucion aleng with $ie Bid Form which shall be submittad fo fhe Authorised Officer of the
Herg Howsing Finance Lid On or before 08-8ay-2024 1l 5 PM at Branch Office: Office Mo. 27,
Community Centre, Basant Lok, Vasani Vikar, Mew Delhl-110057.

Loan Name af the Dade of Demsand | Type of Reserve | Esmnest
Accound Na, Barrower 5} Mabice Passession Price Mangy
Co-Borrowen|s) Amguni a5 an [Ursdar
Guararilan|z)/ dale Conglrochive
Legal Hesr'Legal Rep Physical)

HHFDELHOU | HARENDER 30K OF 18072023 {Phyaical} A= Ris.
0000007543 | JAGDISH, RAJNI DEVI | Hs. 7.28, 204 4.50,0004- | 45000
HHFDELIPL a5 on 17042024
20000007544

Description of property: DDA Buill Up Freehold Flat Bearing MNe.539, On Third Floos, Ungar Janta
Categary, In Block-% Paocket-11, Sacior  A-6, Sitsated In The Layoul Plan Of Narala Residential
Scheme, Marela, Delhil-110040, having area measuring 1800 5q. Mirs,

HHFNSPHOU | HIMANSHU SHARMA, | 16032023 | [Physical) | Rs. Rs.
20000010483, | VIMLESH SHARMA As. 24,73,785¢ 13,50,000 | 1,35,000-
HHENSPIPL as an 17/04/2024

20000010484

Description of prapery: Flat Mo- FF-2, Mig, Fiest Flaoe Wishout Rocd Rights, Frant Lhe Gonsisting Of
Cne Diratwing/dining Faom, Two Badroom. Taa Taikals, Ona Kilchen, & Balcony Having Entira Covared
Area Measuning 484 5g. F1 Le 44,96 Sq, Mirs Ssuased On Plot N C-1/85, DLF Ankur Virar, Village-
Loni, Pargana & Tehsil Loni, Ghaziabad, itar Pradesh. 201102, Bounded By: North: 12 mis wide
ruad, East: Fiot Mo, C-1/64, South: Cther's Flat, West: Flat Ko, FF- 1 {HIG)

HHFGURHOU | BINDU BALA, 25052022 | (Physical) | BRs Re.
11000015120, | KAMLESH GUPTA As. 33,774,571 26,25.000- | 262,500~
HHFGURLAR a5 on 170472024

HO00M642T

Description of propesty; Resxeriial Flat Baarng Prevate No,-202 On First Foor Having Cosansd Anea
520 5g. Fi. Comprisng O Ona Drawing Cum Dining Aoam, Two Bedroom, Tea Toileks. Ona Kitchan,
Frort Baloony, Ang One Car Parking On Stlt Grourd Floar (withow! Roof Righis) Along With
Froporicnabe Share In The Alng Lindemeath Howse Mo, 72005, (new bog No-1354] Admeasiring 200
2q. Yds Situated In Patel Magar, Gurugram Within M.c. Area Gurugram, Tehsil And Disirict
Guirugram, Haryana-122001. East: Road 16 Ft. West: Fizt Mo. 203 North: Flai Moo 201 & Passege,
South; H. Ko, 7125 of Remesh Gupla

Terms and candition:

The E-auction will taka place through porial hitps:sarfaesi.auctiontiger.nef on 02-May-2024
{E-Auction Date) After 200 PM with limited exiension of 10 mimuies each.

The Interding Purchasers | Bidders are required to depasit EMD amaunt afthar through RTGES )
MEFT or by way of Demand Draft/RTGS/NEFT favouring the "HERQ HOUSING FINAMCE LTD."
The EMD amount will be return to the unsuccessful bidders afier conclusion of the E-auction,
TERMS AND CONDITIONS OF THE E-AUCTION:

1. E-Auction is being held on “As is whers is Bagis" & "B s wha! is Bagis” & “whalever there is
Basis” & "Withoul recourse Basis™ and will be conduclad “onling”, 2.Bid increman] amount shall
be R5.15,000:- (Rupees Fiftesn Thowsand Only). 3. The E-Aucton will be conducied through Mis
E-Procurement Technologies Lid. (Helpline Mojz): 07561200576 544594/506/53 158,569,
£251806543 and E-mail on supportBauctiontigernet! maulikshrimali@avctiontiger.net] af their
web porial hitps:(sarfagsi. auctipntiger.net. 4 There is no encumbrance on the property which s
in tha knawladge of Secured Creditors, However, tha intanding biddars should make their own
independent enguires regarding the encumbrancas, fitle of property put on suction end claims!
rights’ dues’ afiecting the propesty, prior to submitling thelr bids. In this regard, the E-Auction
advertisement does not constitute and will nat be deemed 1o constifute ant commitment ar any
regreseniation of Hero Housing Flnnn:u Limited. 5.The Authorized Officer | Secured Creditor
shadl nol ba responsible inany far any third party cialms' rights) dues. The sale shall be
subject bo rsles! condillons! presoribed under the Securliizalion and Reconstruction of Finamgial
Assats and Enforcement of rily Inderest Act, 2002, The other lerms and conditions of the E-
Auclion -are published in the ol lowing websile: www. heroh ousinglinance.cam
6. Far property delails and visil to properly contacl to Mr. Hari Rajawat |
harirajawabZherchil.com  BEIBETTITL. 7. The prospaclive biddars can inspect the properly an
02-May-2024 betwean 11.00 AW and 2.00 P.M with prior appaintment.

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The shave mentioned BorrowenMorigager/ Guarantors are hereby naticed 1o pay the sum &=

mentipned in Demand Notice under section 13(2) with a5 an date interest and expenses befare tha

date of Auction failing which the property shall be suctioned and balance dwas, if any, will be

recovarsd with inferestand cost from y o
For detailed ferms and conditions of the sale, please refer to ihe link provided in
hitps://uat.herohomefinance.in'hero_housing/other-notice

on Hero Housing Finance Limited (Secured Craditor's) website i.2 waw herohousingfinance.com

FOR HERO HOUSING FINANCE LIMITED

AUTHORISED OFFICER

Mr. Sunil Yadav, Mob- 9818840495

Email: assetdisposal@herohil.com

DATE : 18-04-2024
PLACE: DELHI

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptcy Board of india
(Insalvency Resalution Pracess for Carporate Persons) Requlations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
M/=s JTPL Private Limited
RELEVANT PARTICULARS

" \Name of Corporate Deblor o 'M/s JTPL Private Limited
{ 2. | Daleof incorporation of Comorate Debtor 1Em Junz, 2001

{ 1. | Aughoelly under which Cofparale Dablor is ﬂeg'ra‘:rarufﬂ:rnpanies_ Deth
| |incorporated ! ragistered

| 4, [Corporate [dantity No. | Limied Liabiity

| Igemlification Mo of Corparate Deblor

[ Adcress of this ragistersd office and
princial office l'* any| of Corporasa Debior

| Insohvancy commencement dale in

| U45200DL20MPTC 111333

| Rpam 205, 2-A03, Kundan Mansian. Asif Al Road,
Ainer Gata Extn, Geniral Dethi, Dalhi-110002, Inds

| 15th April. 2024 |Order recarved from Honbia RCLT

=1

raspect of Corparate Debtor an 16th Aprd, 2024)
7, | Estimated date of clogure of nsolvency | 12th October, 2024 | 1805 day fram the Insatvency
| rasolufion prodass | GO u:au-mlu:lalu 18 13k Aprd, 2024)

CMA Eandeep Goal
IBB] Resgn. Mz IBEINPA-003NP-ROM T2 T- 181 0583
| AFA Valid upto ; 12th Movember, 2034
410, Pratan Bhawan, § Behadur Shah Iatarr.".arn Cantral
| Buk-110002, Email : crasandespgoel@gmail com
STALWART RESOLUTION PROFESSIONAL LLP
Block-50, Flat Ko, Y3, Prampura. Delhl - 110034
Email: cirp i@ gmal com
| 30th April, 2024 |14th day from the dabe of rageipt
of orderi.e; 16th Apd, 2024
Mama the dassies): REALE ESTATE ALLOTTEES

#, | Kams and Reqgiiration number of tha
mssvency prafessonal acliag as Inkerim

_ _Fi-assh. o F'ﬂ'.l'iﬂHEHF.El

1, | Address & email of the mterim resalution
prafessional, s ragislered wilth ha baard

101, Address and e-mail 0 be used for
comespondence wih e interim
Resakilion Pralessional

1. Lastdate for submission of clalmes

.'.2.: Classas of crivilans, Eany ander clause |]".l.
ol sub-aection (A of secton 21, aecertained |
| oy the Interim Resolution Prafessional

(93, Nemes of ingolvensy peofessionaly wantiied |
by fuct a3 aumonsed representaive of credions |
inactass (e names for epchiclags)

1. Mr. Mahesh Agarwal
Regn Mo IBBNPS0011P-PO19095 2020-202 11 3087
Email ; ip1 387 ma@gmail.com
2. Mr Pavean Kumar Goyal
Regn Na.: IBEITRA-COHEP-RODETS2017- 204 811473
Emall ; ca.pawangayaligmail com
3. Mr. Gaurav Gupta
Regn Na,” IBEUIPA-ODIP-P-02 745500 2-F3114 195
Email : gawrsw.cal2 108 gmail.com
i8] Forms under tha IBE {Inscévemcy Regulalions
Process lor Corpotale Persong) Regulations, 2016 at
Dipwnload seclion an Webink: www ibdi.oovin
ik Physcal Addrass: As par Poirl 90 or pa thaough at
|1 | e stadwartipa.com
{ Mot |5 hereby geen (hal fe Nalional Company Law Tribural bas ardered the commencement of a
| corporate insotvency resakulion procass of the Méis JTPL Privete Limifed on 15th April, 2024 (Order
recatvad fram Hon'bla NCLT on 186 April, 2024).

The credifors of Mis JTPL Private Limibed, are hereby cafed upon o submil thesr charms with proof an o
| Biefare 30k Aprl, 2024 12 the interirn resokiion professicnal atthe address menptionad sgainstendny Mo, 10,
The friandal Geditors shal submil thair darms with proof by el means anly, 44 olher creditors may
s the claimes with proofin persen, by et oo Ery glecionic mearts
{ &-financial credriar balonging to & class, as ksbad against ha entry Ho. 12, shal mdicata = choica of
{authorisad raprasentativeg from among the thnes irsohency professionals liskid agairst entry Mo, 13 ko acl
| a8 suthaniaed repeesantative ofthe class "Real Estass Allattees” in Fom CA,

. Submission of false ormisleading proofs of claim shall attract penalties.

14, {a) Ralevan! forms and
(b Datas of authanized rapresentaives
e gvailabia al:

Sdi-
CMA Sandeep Goel
Intenim Fesolution Professiona

| <1704
Al - 1104 L0 Registration No: IBBHIEA-00MIB-NKOTI2017- 18110583

| Place: Mew Dalhi

LOST & FOUND

Cariificate of Reqistration bearing Mo, B-14.02757
dated 31* day of December, 2002 iszued o
W5 Arssnu Lagsng Privale Uimiled by tha Besera
Bank of I unier The Feserve Bank of India
Act 1934 has been lostmispiace. Publics wamed
againsl misutilization of cerfificate by any
unscrupiaus alement.  any parson has fowend
andior = in passassion ol the cadificate, may kndly
handover the same immediaiely &t the registered
affice of the Company, 240, Choudhary Farms
Jonapur, Mehraull, New Dathi. Dalhi-120030,
India, Contact ro. 7000715354

AFA No.: AANI05BET21M21124/301012 | Valid till ; 121h Novamber, 2024

L

Ramanand Steel Limited - in Liguidation

e-AUCTION ADVERTISEMENT
Motice t5 heredy givenn the publicin general by the Liguidator, Mr. Dushyani C Dave, under the
pravisions of the Irsclvancy and Bankruptcy Code, 2016 fhal the bebow mantioned assals owned by
Ramanand Steel Limiled — in Liquidation, hawng CIM: LUZF106MH1995PLET19531 with ils
Regsbared Offioe at407, Vyapar Bhavan, P'D Malks Boad, Camac Bunder, Masjid (East), Mumbai -
OO0, will be sokd via e=Auction under She termsand procedures as manticned below, The assats
are beng seld on "AS |3 WHERE 15 WHATEVER THERE 15 AND WITHOUT RECOURSE
BASIS" as such sk 5 withoat any kind of warranties ard indemailies. The asclion dale of the
under menhaned property has bean axlended by a penod of Thirty (30) days. The tder manlicnad
property wil now be soid i ondine e-Auckon through e MSTC wabsie e-Auctions | MSTC Limited
(mstcindia.co.in) on Teesday, May 28, 2024 fram 12:00 PM. to.4:00 PM.

Form No INC 26
|[Pursisant o rule 3 the Companias
[Incefparation) Rules, 2014]
Advariisemeant o be published in e
newspaper for change of registerad office of
the company fram one slabs b anosther
BEFORE THE CENTRAL GOVERMMENT
REGMINAL HRECTOR,
NORTHERNREGION, NEW DELHI
In the matter of the Companies Act, 2013,
Section 134} of Companles Act, 2013 end
Rule 30{%)(a] of the Companies
(Incorporation) Ruses, 2014
And
In the matter of AASHIANA METAL INDEA
LIMITED hawingits registessd office at Room
203, Sirring Minds, 2-4/3 5/F Froni Sida, Asaf
All Road, Tuskman Gata, Oelhl. Darya Ganj,
Cantral Cralhl, Mewr Deihi - 910002, Delhi
......Pabitionsr
Maotica is hareby given fo tha General Public
that the company proposes o maks
application bo the Cantral Governmeant under
saciion 13 of the Companies A, 2013
sacking confirmation of alteration of the
Mamorandum of Associabon of tha Company
in terms of tha spacial resalution passed at the
Exfra Ordinary Genaral Meating held on 18th
March, 2024 |0 ensbia tha comgany to
changa its Regisiersd offica from  he
*Wational Capital Delbl® to the state of
‘Madhya Pradesh®,
Ary perscn whosa interast iz Beely o be
affected by tha proposed change of the
registenad offica of the company may daliver
pithar on the MCA-21 portal (wew.moa
gowin) &y filing Inwestor compdaing form or
cause lo ba dedvered or sand by registened
post of hisfhar objections suppored by an
affidavit stating the natura of histher nterest
and grounds of opposifion to the Regionsl
Cvractor, - Mortharn Region, Ministry  of
Corporate Affairs, B-2 Wing., 2nd flaor, PE
Deandayal Antyodays Bhawan, 2nd foor,
CGO Complex, Mew Dalhi - 110003, within
Fourtesm days from the dats of publication of
thiz notice with & copy of the applicant
company &t its registered office at the address
mentioned abova
Far and on bahalf of thadpplicant
Aashiana Metal India Limited
Saf~ (Padam Chand Kochar)
Drate: 17/04/2024 Diracior
Plara- Mew Dalhi [HN: DAGERERS4 Y

1. e-Auction Platform: MSTC Limitad
2 Dateand Time: Tuesday, May 28, 2024 from 1200 P.M. to 4:00 P
3 The a-Auction will have unlimeted axtension of "8 minwles” i.e. the
and Hime af fhe e-Auckan will ba axlanded by 8 mirutes aach ime
i hid is made wethin the last 8 minutes befone closure of e-Aucton,
A:ml of land measuring 16 B4 acres fapproi ) in Eun-e:.- Number
155 {152} 1+4/T and 155 {152} 1+4/5, 135 {152} 14443, 154 (131)
14212, 153 (1507 1A + 18+215 and ofbars al Mouje Sinnar Shiwar,
Taluka Sinrer, Dislrict— MNashik, Maharashira

15T56.0°N T4 0F30.0°E

1 | e-Auction Detalls

2| Asset Description

EI | Geological Lu-t:atmn

| Reserve Price Rs.4 .93 46, 260.- -,Hup&ﬂb Four Crore MNinaly Threa Lakhs Forly Six
Thausand Twa Hundred and Sixty Mine) only
| 5 | Pre-Bid Earnest Rs. 10,00,000- (Rupeas Ten Lakh) anly
|| Money Deposit

& | Bid Increment Rs. 5.00.0000- {Rupees Five Lakh) only

| 7 | Participating in

1.All interesied buyars must adhera b tha Terms & Conditions as
| the g-Auction

ol out in Process Memorandum which shall be made
available upon emailing the undersigned on irp@dcdave.in

2. Submissian of Bia Pre-3id Eamest Money Dsposit (EMO] a5 pear
ihe Termz and Condilions is a pre-requsile for particpation in the
a-Apchon,

3. Submission of documents to the undersigrad to becama aligbla
as a Qualified Bidder (a5 per the Process Memorardum] is a pre-

. raquisite bor parlicpalion inthe e-Aucticn

g | Lastdate for
| submission of
| eligibility documents

Wednesday, May 15, 2024

4 | Declaration of Thursday, May 15, 2024

Inspection is permitted from Friday, May 17, 2024 to
Friday, May 24, 2024 from 12.00 P.M. to 6:00 P-M.

| Qualified Bidder 2 |
0l Inspection of To schedule Inspaction, please wiila to MpEdodava n as per the
| Assats Terms & Conditions [3id out inthe Process Mamarandum

11| Last date for
Euhlmssmn of EMI]

E-J'II:B M's Ramanand EIH[LIIHII.B{' & Jn-:.'ar;ulr'g Lquu:lalr.‘:n Frn..ee:tnns uritsar ||'I-B- |:|n:.'-'.|15||:|n5
of the Insohvency and Bankmpicy Code, 2018, all Inlerested bidders are advised lo conlacl the
underslgned ealy by emad, by wiiting b irpidcdave.in or by calling on §22 4345 6200, Mo ofner
medes ol communication would be entertained
The undersigned is in receipt of a letier from MRIDC for scquisition of 3 part portion of land
for tha construction of Pune-Mashik Semi High Speed Rail Project.
Attention: Agents Infroducing potential buyers may be eligitde for ramuenerationifes up to
1% of the sale considaration, Agents may write to irp@idcdave.in for more infermation,
Date: Apeil 17, 3324 T
Place; Mumbai Dushyant C Dave
Liguidator- Remanand Steel Limited dushyant. daveflidecoderesolvency.com
IBBI Registration Number: IBEIPA-00 P-NOO0ET/201 7-201B10502
AFA Validity Date: May 09, 2024

Ealurdajr. May 25, 2024

Farm Ma. 14 [3ee Regulation -3321]
by Publication,
QFFICE OF THE RECOVERY QFFICER - Ifll
DEBTS RECOVERY TRIBUNAL
CHANDIGARH (DRT 2}

15t Floor SCO 33-34-35 Sacloe-17 A Chandigarh
(Additiona space aliotied on 3rd and 4ih Floor also)
DEMAND NOTICE
Nofice Under Sections 25 to 28 of the Recovery
of Debts & Banknpicy Act, 1983 and Rule 2 of
Second Schedule o the Income Tax Act, 15951,
RC/433/2023 23-01-2024

Canara Bank

V3
Mis Giromy Samoni ING.

To
{CD 1) Mis Giromy Samoni ING., Sariks
sharma Anil Sharmma A 448, Road Mo, 2,
Mahipatpur Extension, New Delhi Through s
Proprietor Sarka Sharmma Wio Anll Sharma
Rin 33201, Heritage City Near MG Road
Matro Station, Gurugram Haryana. New
Detil - 0, (CD 2) 3arka Shama Wio Anil
Sharma Rfe 33207 Herdage Cly Near MG
Foad Metro Station Guregram, Haryana -0.
This & o notdy thal as per lhe Recovery
Carificaie isguedin pursuance of orders passed
by the presiding officer, Deblts Recovery
Tribunal Chandigart [DRT 2) in OAS541/2020
anamount of Rs.20,92, 781/ [Rupess Twenly
Lakh Ninety Two Thousand Seven Hundred
Elghty One only) along with pendentellitz and
future: interesl @ 8 % Simple Interest Yearty
w.al, BE032020 Hl Reakzation and costs of
Rs.79, 305 (Rupeas Seventy Nine Thousand
Theee Hundred Five only] has become due
against you (Jainily and severally/Fully!
Limited).
2. you are hersby direcled ba pay the abave sum
within 15 days of the receipts of the notice,
failing which the recovery shall be made. in
accardance wilh the Recovery of Detds D o
Banks-and Financial Inslitution &ct, 1983 and
Rulestheare undar
3, you are hereby ordered fo declare on an
alfilenil the parbculars of yours azseds oi ar
before the rext date of hearing
4, You are hereby ordered (o appear before the
uretersigned on JONTI2024 at 10030 a.m. for
further proceadings,
5. in addition o the sum aforesaid, vou will also
be liahle to pay:
fa) Such inferesis as is payable for the: penod
cammentitg immediately afler this nabcs of the
carlificale fexeculion proceedngs.
(b Al cost, chasges and expenses mourred in
reapect of the service of this notice and warrants
art plher procasses and all ather procesdings
Eaken for recovering Lhe amownk dusa
Given undermy hand and the-seak of the tribunal
on this dater 2H01/2024
Registrar lic
DRT-Il, Chandigarh

v

TATA CAPITAL HOUSING FINANCE LTD
Regd. Office: 11th Floor, Tower &, Paninsula Business Park, Ganpatrao Kadam

TATA yarg, Lower Parsl, Mumbai-400013, CIN No. UST190MH2008PLC187552
POSSESSION NOTICE (FOR IMMOVAELE PROPERTY)

(4 per Appendix [V read with rule &{1) of the Sacurity Intarest Enfercement Rules, 2002)

Whereas, the undersignad being the Authorzed Officer of the TATA Capilal Housing
Financa Limited., under the Secuntzation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exarcise of powers conferred under
section 1312} read with rule 3 of the Security Interest [Enforcement) Rules, 2002, issied a
demand notices as mentonsd below ca¥ng upon the Bormowers to repay the amount
menticaad in the notice within 80 days fromthe date of te said notice.

The borrower, having fated to repay the amount, nofics 1s hereby given o the borower, In
particular and the public, in general, thal the undersigned has faken possession of the
property described herein below in exercize of powers confemed on him under section
1141 af the said Act raad with rule 2 of the sasd Rules.

The borroawer, in particular, and the public in genaral, are hereby cautioned not to deat with
the propery and any deslings with the property will be subject 1o the charge of the TATA
Capital Housing Fimance Limited, for an amaount refarred to below along with inlarast
thereonand penal nterest, charges; costs efc. from date mentioned bedow,

The borrower's attention Is invited to provisions of sub- section (8] of Section 13 of the Act,
in rezpect of ime available, to redeem the secured assats,

Loan Name of Obligeris)i Legal Amount as per Date of
Account No. | Heir(s)Legal Representative(s)| Demand Notice Pogsession
TCHHLO3S [Mrs. Seema Sharma ({as{Rs. 16.83,245- under| 15047004
0000 Borrower) and Mr. Maveen|Loan Account Mo,
100085316 | Sharma, and Mr. Ayush Sharma| TCHHLO3500001 000853
& TCHIND35 | (as CoBorrower'Guarantor) | 16andRs. 71,203 /- is dug
0000 and payable by you under
100085398 Loam Account MNo.
TCHINDIS000010008531
4 l.e_ totaling lo
317,54 448 /- [Hupees
Seventzen Lakh Fifty Four
Thousand Four Hundred
Forly Eight Qnly],
ocutstanding as on
29120023

Description of Secured Assats/immovable Properties: All that Piece & Parcels of
Resideniial DDA Flat beanng No. 25, First Floor, Category LIG, SiHuated ai Block = G,
Focket - 03, Seclor GA, DDAMEL, Narela, Deshi— 110040

TCHHFO351 | Mr. Saukat Ali
000 (as Borrowar} and
100215940 | Mrs. Shahana
{as Co Borrower)

FKz.13,43.294 /- (Rupaes
Thirteen Lakh Forty
Three Thousand Two
Hundred Minety Four
Only) outstanding as on
180012024

16.04. 2024

&l common amenities under Sake Deed,

Description of Secured Assets/immovable Properties: Al Fiece & Parcels of Built-up
First Floor (Withaut RoofTerrace Rights) of Freehold Residential Property bearing Mo 111
B [Old) & 117 = B (Mew). Admeazuwing 40 5q. Yds. Le: 33.5 34, Mirs., Comprised in
Khasra Mo, 21/4/2, Along with Proportionate Freehold Share in the Land bensath, Situated
al Village Khyala, Locality known as Vishnu Garden, Block - NE, Mew Dali - 110018, with

9419126 Mr. Ravi Ranjan Sinha
as Borrower) and

Rs. 12.24. 588 /-
(Rupees Twelve Lakh
Twenty Four Thousand

16042024

PUBLIC NOTICE
We 1IFL Heme Fnance Limited, This s & inform yed general public Se balow menfoned documents
witich & margaged by our customer Mr, ARJUN SINGH, MRS, NEELAM, M5 ARJUN TRADERS in
Lagn no.Bod 707 & S23002 have been last
Description of the Lest/misplaced Original Title documants:

Documernts Mo of Fages
COPY OF NOTING DEED
DRIG™MAL SALE DEED DATED 04.12. 2018 EXECUTED BY ANIL KUMAR 14 PAGES
AND SUDIKSHA DEVI IN FAYOUIR OF HEELAM AND ARJUN SINGH IK
RESFPELT OF THE SAI0 PROPERTY, DULY REGISTERED AS DIOCUMEMNT
MO, 13436, BOOK NO. |, VOL. NG, 7354, PRGE MO, 174-154, DATED
04,12, 2018, (SR, NEW DELHI] | P |
Crigingl Sancion latler (3 PAGES
| Criginafinan aofesment COMPLETE SET
APPLICATION FORM (4 PAGES
MOE 2PAGE

W any person who finds abowe mentioned dosumanks iS raguesiod b maturn B s2me- o e o balow
mgrtoned aldress

HFL Homsa Financa Lniled

Corporate Office a6 Plof Mo 53, Udvog Vikar, Phase=0, Gurgaar-122015 & Branch Office Fiol Mo
FE, Uppar Ground Floor, Main Shaai Mang, Magalgarh Roed. Beside Japuar Showroom, Mot Nagar,
MNaw Oelhi®

Diate: April 17, 2024
Place: New Dalhi

Sdi
Authorised Officar

ORKUS PRIVATE LIMITED OPERATING IN LED ELECTRICAL
LIGHTS FITTINGS AND SOLUTIONS AT DELHI & UTTAR PRADESH

| (Insolvency Resalution Process for Corporate Persons) Regulations, 2016]

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

(Under Regulation 36A (1) of the Insolvency and Bankruplcy Board of India
(Insoivency Resolution Process for Corporate Persons) Regulations, 2016
S RELEVANT PARTICULARS

1. Name of the Corporate Debtor | Orkus Private Limited
_ﬂlnn:g__with PAM/CIN/ILLP No. | PAN: AACCO4558N | CIN: UT45980L201TPTCI13852

2 | Address of the reqistered office | Regd Add: C-483, Yoiana \Vihar, East Dedhi

Mew Dethi-110082

3. URL of website | Wol Avalable
4 | Details of place where magonty | Mot Available
of fixed assets are ocated

5, | Instalied capaml_.' of main ' Company is non-operabonal since long,
| products’ services
A "Eluanlz‘!.r & valug of main prodects!

services soid in lagt financial year

7. | Number of employees! workmen

. | Further detads :nn:lu:llr'g |arst avadabia |
financial stataments [with achadules)
of two years, ksts of craditors, redavant
dates for subsaguent events of tha
| process are available at

8. | Eligibility for resolution applicants
under section 25(2)(h) of the

| The books of accounts not updated yel |ast

| audited bafance sheet is available for FY 2019-20
| ‘Lurrently no employees! workmen avasaie
Defaked imatafion for Expression of interest
<an be obtained by sending email at:
cirp.orkusi@gmail.com

: Eligibility crileria along with detaled invitation for
Expression of intares] can be oblaned by sandng

| Code is available at . emdil at cirp.orkusigmail.com
10| Last date for receipt of expression | 03-05-2024
| afindenast _
11.| Date of issue of provisional Bst of | 13-05-2024
\prospective resolution applicants |
12 | Last date for submession of 18-05-2024
| ogections to provisional list il
13| Date of sswe of final kst of | 28-05-2024
__|prospective resolufion applicants |
4, | Diate of msue of information 18-05-2024
memorandum, svalustion matrx
and request for resolution plan to
|prospective resoution applicants |
15| Last date for submission of 17-06-2024
Ires.-:rutr:un plans .
' | Process email id to submit cirp.orkus@gmail.com

Expression of nferes!
Mote: The above fmelines ane subject to the enclusion aftime of 75 days by Hon'ole RCLT, which wil be
soghl by the R In subgequentoaurse, alter aponoval of Cal, Ajay Gupta
Resolulion Professianal for Orkus Privaba Limiled
IEBI Registration Ne: [BBLIPA-O01/1P-PHI1407201 T-1 810504
B-T45, 151 Floor, Satfarjung Enclave Exin, New Delhi-110023
Emiail: cirpoorhusigmail com; ip siaygquptai@oeorpvisony.com,

Date : 13.04 2024 Regd Add.:
Place: New Delhi

FORM A

PUBLIC ANNOUNCEMENT
[Under Reguiation & of the Insolvency and Bankruptoy Board of India

FOR THE ATTENTION OF THE CREDITORS OF
AJNARA REALTECH LIMITED

RELEVANT PARTICULARS

j R :ﬁ-lj-dress of the registered office and

. ;|I'IEEIf-'l'.IIII:'_.' comrncEmenl dabs i

| _raspa:: of Covparate Debtar | Dbl {Oroir necaivad on 16.04.2024)
7, |Estimated date of closura of insalvancy - [1210.2024

| |restiubon prooass - | AA———

B. |Wamea and Registratian number of tha Amarpal

g Adtress & email of the nlerim resolulion

[10.] Address and e-mad ta be u=ad for

111 Lastdate fu.'a-,lb{ms-a.-m :-fn;l.airns

(13, Namas of inschar NGy pdew.‘rr&'a danlited

{14 (a) Relevant forms and

| 3, | Aufhority under which Comparate Deblor is

i | Camorate Idantly Mo,/ Lmiled Liakdily

I.'Name of Corporate Debtor
. | Dl af Incarparation of Carparabe Debbar

AJNARA REALTECH LIMITED
[ 250302011

Reqisirar af Companies- Delhl
meorporatad [ registenad

Udsa4A0L 2011 PLC2 16540
Idantificaicn No. of Cerporale Debloe

Regd. Offlee; Office Mo 208, Sacond Flaor, Plot Mo
2{1, Parmash Busmess Towens, Karkardoama
Commranity Cemira, Dedhe- 110052

Corporate Office: Cffice No. 8148, 8t Floor, leonic
Terwar, Corenthum Plat Ne. 241, Noida Seciar - G2,
Gactam Buddha Magar, Moica, LHter Pradesh-201309

| Crdar parszad on 15.04. 0024 by Hon'hla MCLT, Mew

| principal offica (¥ ary] of Corporate Debior

Regn. No.: IBBIRA-DOHIP-PHSEL016:20991241
| AFA Valid Upto: 27-18-2024

A-304, Plal Na. 35, Mandakini Apariments, Sacr -2
Drevarkia, Mew Dethi-110075. Email ; amrpalgwm org

| Office Ma. 5148, B Floor, conic Tawer, Corerthum Fiot
Mo. A1, Noida Sector - &2 Gairam Buddha Negar,
Maoida, Ulkar Pradesh-201305

Email ; crpajnaraneatischEgmal com

For instructions fo file the claim, please visit to
_Fnl'lﬂ ] m.fm‘.ﬂiﬂ&j‘ﬁl’-&ﬂllm’!hlglj.l Ifi

ik )

Allotiees under Res! Estate Project

insplvency professong acling as Inferim
_Raa..h. on Profassional

pn:uf&aalmal &5 registered with the board

corespardenca with tha Interim
Fesalution Professiongl

i2.i Classes of crediiors, € any, under clause (b)
al sub-gection (G4) of seckon 21, axceriained
| by It Inlerien Resolilion Pralessional o _
1. Mr. Satyendra Sharma
Rogn Ma.: [BEINPALOZPNOOTIF2018-20191 2850
2. Mr, Akhil Ahujs
Regn MNo.: [EBITPA-[OTP-P-O207Z2020-202113213
3. Mr. Ishant Jain
| Ft-egn Na. IBBVIFA-D1P-P-I253002 - 2082 14038
{a) Weblink: hitps: b gov n‘enhomeldomniacs
ib) Priveical Address: The Irsolvency and Bankmugtcy
Boerd of India {IBE1), T Flocr, Mayur BRawan
Snankar r.n':a"i-tel Connaugh Carcus, New Deihi- 110001
'-In'-{:e ig nereby given that e National Gn:-.-ﬂ[:ﬁng.l Law Tribunal has ordered e commencement of 3
| comporate inscivency resolution process ofthe Ajnara Reattech Limited an 15.04.2024,

horact a2 aulansad rapreseniaivl of cradiions
inaclass e names lor each class)

ib) Detads of aulhonzesd reprisen Bves
e availabde at

Mrs. Anushree Sinha (Co- : | Tha cradilors: of Ajnara Realtech Limibed, ara hessby calsd wpon o submil thair claims as per
Borrower Five Hundred Eighty | Irstnuctions given on (he ponal wesw.ajnaraneallechorp in weh proafon or before 29.04. 2024 o the Infe rim
HT,I‘ EFETE,'&I ?EE AD ITYA B I RLA H O U S I N G F I NAN C E LI M IT E D Nene Only} outstanding | resalution profiessiana at the acdress manioned against andrg Mo, 10
Registered Office- Indian Rayon Compound, Veraval, Gujarat - 362266 das on 22/08/2023 | That financial creditars shal submil hair daims with prood by elactranic mians anly, A olhar crediloes may
Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601 Description of Securad Assetsimmovable Properties: Al ihat piece and parcel of | 5abmii the: clalms with proofin person, by post or by etecinonic means.
DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002) Residential Flat bearing No. 9, Second Floor, LIG, Siluated Block - F8, Pocket 03, :;'uch"sr"rﬂ E?asﬁﬂ»ﬁﬂiﬁﬂ;ﬁ:eﬁﬁgﬂﬂ ;tﬂﬂfggg';r;IILT&:?EZH:S;EﬁE:;EEaT:
SUBSTITUTED SERVICE OF NOTICE U/s.13 (2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002. Sector G-8, Narela, New Dalpyd— 110040, | 35 muthorised rapresantative ofthe class [Allotiass under Raal Estate project] in Form CA
Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from Aditya Birla Housing Finance Limited (ABHFL), . { & bwnis sion of ke oemisladia rn-lufs of clairshall attract naraltion
their loan accounts have been classified as Non-Performing Assets in the books of the Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2) Date: - 17/04/2024 Sdl- Authorised Officer, | | Subm:s ap : il o5 i Amarpal
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby calling upon Place; - DELHI NCR For Tata Capital Housing Finance Limited | | Dale ;1604 2024 Interim Resclufion Professional for Anara Realtech Lid
and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate on the aforesaid amount and incidental expenses, cost, charges etc. as stat- { Placa: New Deih Regn. No.: IBBLIPA-DOHNP-FO1584/2048-2018/1 2411
ed in the said demand notices. However, the demand notice is also being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):
SI. . Amount due as per
3 At | Dol | Amemtdie INTEGRA ESSENTIA LIMITED
Co-Guarantor & Loan AYC Ho. on Date CIN: L74110DL2007PLC396238
1. AMIT MEHTA House/Plot No. 20-B, Fourth Floor, In Block-F, Residential Colony Known As Sushant Lok, Phase-li, Tehsil: Wazirabad, | 04-04-2024 | 12.04.2024 | Rs.1,54,42,672.00/- i 5
1| Distirct: Gurgaon, Haryana-122001. 2. RACHNA DAWAR House/Plot No. 20-B, Fourth Floor, In Block-F, Residential Colony Known As (Rupees One Crore REGD OFF: 607, 6th Floor, Pearls Best Height -1i Netaji Subhash Place.North West Delhi, Delhi, India, 110034
Sushant Lok, Phase-li, Tehsil: Wazirabad, Distirct: Gurgaon, Haryana-122001. 3. SONIZED House/Plot No. 20-B, Fourth Floor, In Block- Fifty Four Lac Forty o TATEMENT OF AUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31 MARCGH 2024
F, Residential Colony Known As Sushant Lok, Phase-li, Tehsil: Wazirabad, Distirct: Gurgaon, Haryana-122001.4. VIPUL KUMAR Two Thousand Six All figures are in lakhs ex otherwise staled
House/Plot No. 20-B, Fourth Floor, In Block-F, Residential Colony Known As Sushant Lok, Phase-li, Tehsil: Wazirabad, Distirct: Gurgaon, Hundred Seventy Two C iod Finaacial Fi ! ¥ i R ]
Haryana-122001. 5. SURINDER KUMAR House/Plot No. 20-B, Fourth Floor, In Block-F, Residential Colony Known As Sushant Lok, Only) By Way Of ansolid e f s LU Standalone Financial Figures
Phase-li, Tehsil: Wazirabad, Distirct: Gurgaon, Haryana-122001. 6. M/S ROCKWORLD House/Plot No. 20-B, Fourth Floor, In Block-F, Outstanding Principal, st Quarter Ended Year Year Quarter Ended Year Year
Residential Colony Known As Sushant Lok, Phase-li, Tehsil: Wazirabad, Distirct: Gurgaon, Haryana-122001. 7. AMIT MEHTA 1586, 2nd Arrears (Including N i Ended Ended Ended Ended
Nort West Dl Bl 110008 5, SONIZED 1566, 20 Foor, Ot Lin, G.T6 Nagar, Noth West Dl el 10008, 10, VIPUL. Charged) And neres ) - T2y | 31 Uee 23 | tMor 7 | 0 Mard | 31 Mandy | ol Me 24 | 0-ac23 L 91 Mor 25 | Mardd | 1-Mars
o est Delhi, Delhi- 9. , 2nd Floor, Outram Line, G.T.B Nagar, North West Delhi, Delhi- 10. arges) And Interes
KUMAR 1586, 2nd Floor, Outram Line, G.T.B Nagar, North West Delhi, Delhi- 110009. 11. SURINDER KUMAR 1586, 2nd Floor, Outram Till 10.04.2024 Aodtiod | Unsuind | Audlies | Aodited | Audied | Mwlied | Uneiciied | Awdted | Aodisd | Aodied
Line, G.T.B Nagar, North West Delhi, Delhi- 110009 12. M/S ROCKWORLD 1586, 2nd Floor, Outram Line, G.T.B Nagar, North West 1| Total Income 10,063.05| 6,3B3.75| 6,80067| 2056238 24550.15| 10,063.05| 6,383.75| G6.B809.66| 2956238 2455015
Delhi, Delhi- 110009.813. RACHNA DAWAR House No. 952/58, Ward No. 12, Near Punjabi Dharmshala, Jawahar Nagar Camp, Palwal, 2 | Total Expenses 941767 6,288.42| 6571.95| 27,66588| 23.83265| 9417.67| G6,288.42| 6571.95| 2766588 2383265
Haryana-121102. 14.SURINDER KUMAR At Rampura Mohalla, Fatehabad, Haryana-125050. 15. VIPUL KUMAR At Rampura Mohalla, t
Fatehabad, Haryana-125050. 16. SONIZED 2, 207b, 13/11, Karol Bagh, Central Delhi, Delhi-110005. 17. MIS ROCKWORLD Plot No. . ::;ﬁmmﬂ IR e A s e s [ el s [ Welh hanELf RN e
-1284, Pocket-N, Sector-3, Dsidc Bawana, North Delhi, Delhi-110039. 18. AMIT MEHTA C/O M/S Sonized, 2, 207b, 13/11, Karol Bagh, -
Central Delhi, Delhi-110005 19. VIPUL KUMAR C/O M/S Rockworld, Plot No. I-1284, Pocket-N, Sector-3, Dsidc Bawana, North Delhi, 4 | Frofit’ {Loss) Belore Tax 645.34| 9481) 22569| 191079 72370 64537 95.92] 24321 189651 71750
Delhi-110039. 20. SURINDER KUMAR C/O M/S Sonized, 2, 207b, 13/11, Karol Bagh, Central Delhi, Delhi-110005. 5 | Tax Expense/{Benefils) | L L I | ~ L I | [ |
Loan Account No. LNDELPHL-07210094603 & LNDELPHL-07210094604 "6 | Cumrent Tax 26.09 | 24 00 5730 187 5730 “28.05 24010 57.30 247 44 57.30
(395.10 S, vds, Haing Corered Ares 19058 S, M. (274809 Sa. F) Alongwth 11th Undivide, Proporionate SharOf and And Car aring St I Ground Lovl I il Paring Area I [ DTk 545 AL _Meer Loty | U B8 A
.10 Sq. Yds.) Having Covered Area 199. q. Mtrs. .09 Sq. Ft.), Alongwi ndivided, Proportionate Share Of Land And Car Parking Slot In Ground Level In Stilt Parking Area In 1
Right Bay Adjustant To Plot No. 20-E, Situated In The Residential Colony Known As Sushant Lok, Phase-li, Gurgaon, Tehsil & District: Gurgaon Now Tehsil: Wazirabad & District: Gurgaon, Haryana- 8 | Profit/{Loss) lor II‘!_B period 952.50 E 70.92 1658.66 154346 866,67 991.87 71.33 186.18 1.528.11 860.45
122001, And Bounded As: East: Plot No. F-07 West: Road North: Plot No. F-20a South: Plot No. F-20c § | Total Comprehensive Income for 519.19) 95.48 168.66| 154346 B66.67 §18.18 85.88 186.18| 1.526M 660.48
2 1. RAM AVTAR SINGH Residential House Constucted On The Part Of Private Plot No. 4 And 5, Consisting Of Khasra No. 421 And | 02-04-2024| 10.04.2024 | Rs. 7,77,412.73/- (Rupees Ihe period
422, Phool Singh Nagar, Near Sarda Mandap, Village: Dantal, Pargana/Tehsil And District: Meerut, Meerut, Uttar Pradesh-250001 2. Seven Lac Seventy Seven 10 | Paid up equily share capilal 9140.66] 457033 457033 914066 4,57033| 9.140.66 4 570.33 457033 BAd4DEs| 457033
AMIT KUMAR. Residential House Constucted On The Part Of Private Plot No. 4 And 5, Consisting Of Khasra No. 421 And 422, Phool Thousand Four Hundred - - R | 475 =71 1 5 4 4 40 B3
Singh Nagar, Near Sarda Mandap, Village: Dantal, Pargana/Tehsil And District: Meerut, Meerut, Uttar Pradesh-250001. 3. VAISHALI Twelve and Seventy Three = mi'ﬂl:imw i Bl WG 152 it e L W W s R R e
Residential House Constucted On The Part Of Private Plot No. 4 And 5, Consisting Of Khasra No. 421 And 422, Phool Singh Nagar, Paise Only) by way of out- : :
Near Sarda Mandap, Village: Dantal, Pargana/Tehsil And District: Meerut, Meerut, Uttar Pradesh-250001. 4. RAM AVTAR SINGH 96\1, standing principal, arrears 12 | Earnings per Equity Share of T (.06 | 0.02 0.04 0,28 0.1% (.06 (.02 0.04 0.27 014
Shardhapuri, Hari Nagar, Kanker Khera, Meerut, Uttar Pradesh-250001. 5. AMIT KUMAR 96\1, Shardhapuri, Hari Nagar, Kanker (including accrued late 1 each
Khera, Meerut, Uttar Pradesh-250001. 6. VAISHALI 96\1, Shardhapuri, Hari Nagar, Kanker Khera, Meerut, Uttar Pradesh-250001 7. charges) and interest till Notes:
e, Nerth Wecl Dolbn Dt 110000, Loon Acomunt Ne. LM TOHL. 03210086704 & LNMFTORL00ot00s0080. ] 04.04.2024 a)  The Consolidated financial resulls of the company have been prepared in accordance with Ind AS preseribed under Section 133 of the Companies Act 2013 (the Act) read
DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of A Residential House Constructed On The Part Of Private Plot Number 4 & 5, Measuring with the relevant rules thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015,
170.28 Square Yards .E. 142.37 Square Meters, Consisting Of Khasra Number 421 And 422, Situated At Village: Dantal, (Phool Singh Nagar), Pargana/Tehsil And District: Meerut, Uttar Pradesh- b)  The Company operates in one reportable segment |.e. Trading ol Essential itmes and there is no separate reporiable segment pursuant to Ind-AS 108.
250001, And Bounded As: East: Plot No. 3 Of Rajveer West: Rasta 18 Ft. Wide North: Property Of Other South: Rasta 20 Ft. Wide ¢}  The resulls of the Company are also available for investors al www. integraessentia.com, wwelbseindia.com and www nsgindia.com
We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with further interest thereon plus cost, charges, by Order of Board
expenses, etc. thereto failing which we shall be at liberty to enforce the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk For | E tia Limited
as to the cost and consequences. or Integra Essentia Lim
Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the aforesaid secured assets without prior written consent
of the Company. Any contravention of the said section by you shall invoke the penal provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard. 5d/-
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by ABHFL are tendered to ABHFL at any time before Deepak Kumar Gupta
the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL, and no further step shall be taken by ABHFL or transfer or sale of that secured asset. Place: Dali Whole-time Director Cum CEQ
Date: 18.04.2024 Sd/- Authorised Officer z il ;
Place: DELHI (Aditya Birla Housing Finance Limited) Date: 16 April 2024 DIN:00057003

financialexp.epaprin New Delhi
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NHAI, 2 others blamed for
poor air in Pb’s steel city

PPCB Orders Corrective Action, Show-cause Notice Served

Vinod.Kumar3@timesgroup.com

Chandigarh: The Punjab
Pollution Control Board
(PPCB) has blamed the Natio-
nal Highway Authority of In-
dia (NHAI), municipal coun-
cil, and state’s public works
department for the road dust
and vehicular emissions that
have worsened the air quality
of industrial town Mandi Go-
bindgarh.

The board has now given
the three authorities a show-
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Mandi Gobindgarh houses more than 600 factories

193 factories checked

1 ThePunjab Pollution Control Board
(PPCB) submitted before the National
Green Tribunal (NGT) thatithas been
monitoring and regulating the polluting
factories of Mandi Gobindgarh and
between October1,2023,and March 31,
2024, ithad checked 193 of those, found
153 of those to be compliant,and 40 to be
inviolation of the air quality law. Bank
guarantees of Rs 25 lakh along with
encashmentorders for Rs 7 lakh were
imposed on the non-compliant units.

cause notice on the charges of
violating the Air (Prevention
& Control of Pollution) Act,
1981, and directed them to cor-
rectcourse. Punjab’s steel city
Mandi Gobindgarh houses
more than 600 factories in a 5-
kmradius.

IIT Delhi had found out in
aboard-commissioned source
apportionment study that ro-
ad dust contributed between
34% and 57% to the ambient
air pollution of that place,
while vehicular emissions
contributed 13% to 31%. The
factories account for another
23% t024%.

In an action-taken report
to the National Green Tribu-

nal (NGT), the PPCB claimed
thatitsteamsent intothearea
had observed “severe disrepa-
ir and deterioration” of the
roads, especially the major
thoroughfares that include a
7-km stretch of the national
highway from the Focal Point
to Kumbh that Punjab Small
Industries and Export Corpo-
ration (PSIEC) maintains.
The bad stretches include
a PWD-maintained 4-km sec-
tion of the Kumbh Road to
Amloh, a 3-km RG Mill muni-
cipal route from the Railway
Road to the national highway;,
and the NHAT’s service lanes
along its highways. Several

It has three months to
grow suitable plants along
both sides of the highways
and engage with the district
administration to address the
issue of illegal parking along
these routes. The NHAI must
also coordinate with the dis-
trict administration to check
overloading. Together with
the MC, it must repair and
blacktopthe potholeswithina
month. The municipal coun-
cilwill provideroad-spray wa-
ter from its sewage treatment
plant(STP)atleasttwiceaday,
while also keeping litterbugs
and solid waste burners in
check.

other roads need urgent repa-
ir or reconstruction. The
PPCB also noted the conges-
tion on major roads due to
commercial vehicles, both he-
avy and light.

The PPCB instructed the
NHALI to follow the construc-
tion and demolition waste ru-
les and move this debris from
the highway sides of Mandi
Gobindgarh and Khanna to a
designatedlandfill. The NHAI
mustremove loose earth from
both sides of its routes and
sprinkle the roads with trea-
ted wastewater atleasttwicea
day to settle all the dust and
emissions.

Pak Rangers
hand over

- Fzrfarmer’s

body to BSF

Times NEws NETWORK

: Ferozepur: The body of a
: farmer;, which was washed
¢ away by the Satluj to Pakis-
: tan nearly a fortnight ago,
: was handed over to the Bor-
i der Security Force by the
: Pak Rangerson Tuesday.

The BSF took possession

: of thebody, which drifted in-
: toPakistaniterritory, aftera
i flag meeting and later han-
: ded it over to the family
: members. The deceased was
: identified as Amrik Singh, a
. resident of Dona Telu Mal, a
i border village in Ferozepur.

On April 2, Amrik Singh

: drowned while crossing the
: river in the border area.
: Even after extensive search
: the drowned farmer was not
: found. Nearly two weeks la-
i ter, thelocal people spotted a
: bodyfloatingintheriverand
: alerted the BSF, which used
: the speed boat to try and re-
¢ cover the body but due to
i strong water current it drif-
¢ ted into Pakistan. The BSF
: then contacted the Pakistan
: Rangersandafteraflagmee-
: ting took possession of the
¢ body, confirmed a BSF offici-
: al. The body was later han-
: ded over to the family mem-
¢ bers.

HC seeks report on preservation of monuments

Bharat.Khanna@timesgroup.com  iacted by Punjab govt, are

now at the forefront of alegal
push for conservation. The

SIRIHIND

court directive came on Mon-
day, inresponse toapublicin-
terest litigation (PIL) filed by
Sunaina, an advocate and so-
cial activist. She highlighted
the dire condition of these
monuments, emphasizing
their historical significance

Patiala: In a significant
move towards the preserva-
tion, protection and renova-
tion of historical monu-
ments, the Punjaband Harya-
na high court has mandated
the state to present a status
report concerning the
mosque of Sadhna Kasaiand
the tomb of Ustad-Shagird in
Sirhind, Fatehgarh Sahib.
These sites, declared pro-

and urgent need for restora- tract tourists from across the

tion.

Sunaina presented a com-
pelling case, noting that the
mosqueof SadhnaKasaimir-
rored the Mughal era. She al-
so shed light on the tombs of
Ustad and Shagird, commem-
orating the legacy of Mughal
architects Ustad Syed Khan
and his disciple Khawaza
Khan. These monuments not
onlymarkthehistoricalland-
scape of Punjab, but also at-

ncrtc':ii- NATIONAL CAPITAL REGION TRANSPORT CORPORATION LTD.

(A JV of Govt. of India and participating State Governments)

E-TENDER NOTICE
Online Bids are invited for:
S.No.| Bidno.: Tender ID: Name of Work
1. DMMS/ | 2024_NCRTC_ | Miscellaneous Development including Restoration and
COR-OF/242 1912711 | Enabling Civil Works from Sahibabad to Duhai Depot Station
including Duhai Depot of Delhi-Meerut RRTS Corridor.
2. DM/MS/  [2024_NCRTC_ | Licensing of Commercial Spaces at Sahibabad, Guldhar and
COR-OF/237| 193518_1 | Duhai Stations of Delhi-Meerut RRTS Corridor.

For detailed information and subsequent, addendum corrigendum (if any), please visit NCRTC
website www.ncrtc.in or CPP Portal www.etenders.gov.in/eprocure/app from 18.04.2024 to
21.05.2024 (upto 1500 hrs). Sd/- GGM/Procurement

2161 ShIRUNRRICT 3Tt IcciRREvS fos
(STRIEvS WHR &1 IuH4) Jefewr I (WMYS) TRoYII0 FrITad

| fe . TorT—aTZoTHododo HIRAT, WERAR 2V, AR, SeXIGTI-248002

GXHTY ¥0. 7088117360

Rifdar ferenRa ot - 62/SE (C)O&M/E-Tender/PTCUL/D.Dun/2023-24

f4fdeT Ho 62/SE(C)O&M/E-Tender/PTCUL/D.Dun/2023-24 @1
SRAAET, Witd vd gem @ fafy waer feAld 29.04.2024
faearRa &1 Sl & | Afagiy fasid 06.05.2024 93 5:00 g7 T 3refieror
=T (SUR) gRovdsro, fieqe, fagd waw, AoRT, &g &
PrITETT H U BT ST | G251 AfAST & ddheaT 9T BT ST foe feeis
07.05.2024 THI 3:00 IoT BAT & HeT WiaT STRAT | fAfaeT wwafaad s
fowga faror $—fder devse www.uktenders.gov.in/PTCUL Td
s—fder g fiege J9use www.ptcul.org ¥ TRTaR Y o1
Riczadl

fafaqr wrafrera 7w fawqa fgaror € fafasr d9wrse
www.uktenders.gov.in/PTCUL Td s—fAfaer @ ficqga dewrse
www.ptcul.org ¥ SIS b ST Ahd © |

3 ffaer & wafug SFe &g et R o wear @ fag
PH-No—91—8899890000, +0120—4200462, 0120— 4001002, 0120—
4001005, 0120—6277787 X XTI JATRAT BN |
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I fEa A farell sard™”
FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
M/s JTPL Private Limited
RELEVANT PARTICULARS
-|Name of Corporate Debtor M/s JTPL Private Limited
. |Date of incorporation of Corporate Debtor |19th June, 2001
. |Authority under which Corporate Debtor is |Registrar of Companies, Delhi
incorporated / registered

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
Address of the registered office and Room 203, 2-A/3, Kundan Mansion, Asif Ali Road,
principal office (if any) of Corporate Debtor | Ajimeri Gate Extn, Central Delhi, Delhi-110002, India
. | Insolvency commencement date in 15th April, 2024 (Order received from Hon'ble NCLT
respect of Corporate Debtor on 16th April, 2024)
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» Continued from P 1

e had raised the argu-
H ment that since, during

the pendency of the
writ petition, he paid arrears
of maintenance, his mother
cannot seek eviction from the
premises. “Once the petition-
er has accepted the mainte-

globe, underscoring the re-
gion's rich cultural heritage,
she pleaded.

She pointed out the inclu-
sion of SadhnaBhagat’s writ-
ings in the Sri Guru Granth
Sahib, adding a spiritual di-
mension to the site's histori-
cal importance. She invoked
“The Punjab Ancient and
Historical Monuments and
Archaeological Sites and Re-
mains Act, 1964', emphasiz-

nance, she cannot seek evic-
tion,” his counsel had argued.
After hearing all the parties,
the HC has held that the con-
duct of the son was most un-
fortunate. “The petitionerisa
90-year-old widow and had
givenbirth torespondentno.3
(petitioner’s son). He had
thrown out the petitioner

WATERGAM RASHTRIYA RIFLES BATTALION

OPENING FOR EX SERVICE MAN TO RUN GARMENT SHOP
AND KHUKRI SHOP IN THE PREMISES OF WATERGAM
RASHTRIYA RIFLES BATTALION APPLICATION FOR THE
SAME TO BE SUBMITTED TO THIS BATTALION MAIN GATE
BY 18-APR-2024 TO 02-MAY-2024.

CONTACT NO:9469770152

NIT for Publication
Office of the Additional Chief Engineer (Project) PHED, Churu

E-mail - ace.chu.phed@rajasthan.gov.in
No. 112-153 Date:- 09-04-2024

Corrigendum NO. 04 & 05 For NIT No 08/2023-24 to 10/2023-24 & No 03 & 04 for NIT No 11/2023-24

Corrigendum NO. 04 & 05 for this office NIT NO. 08/ 2023-24
(UBN is: PHE2324WLOB15042 & Tender ID
2024_PHCJA_387389_1), 09/ 2023-24 (UBN is:
PHE2324WLOB15052 & Tender ID 2024_PHCJA_387434_1), 10/
2023- 24 (UBN is: PHE2324WLOB15092 & Tender ID
2024_PHCJA_387466_1) & Corrigendum NO. 03 & 04 For this office
No 11/2023-24 (UBN is: PHE2324WLOB15093 & Tender ID
2024_PHCJA_387503_1) may be visited on the procurement portal
http://leproc.rajasthan.gov.in, http://sppp.rajasthan.gov.in.

SAVE WATER - SAVE LIFE (Rammurti)
Add. Chief Engineer (P)

DIPR/C/3364/2024 PHED, Project Region Churu
Viones NORTHERN RAILWAY
Aﬁﬁt?\;lghotsav OPEN TENDER NOTICE

Open tender through E-tendering are invited by Sr. Divisional Electrical
Engineer/TRD, Northern Railway Ambala from the willing contractors for following
work on railway website www.ireps.gov.in up to 15:00 hrs. on the date of closing
shown against the work and will be opened thereafter.

Open | Name of work: Design, supply,
Tender | erection, testing & commissioning
No. of 50Hz, single phase 25 KV AC
OHE in connection with

Date of Closing/ Opening:
09.05.2024

Approx. Cost: ¥1,50,41,235.07

ETrU- | electrification of Washing Lines 1 & | Earnest Money: 32,25,200/-
T-09- |2 with Isolation facility at - -

2023- | Chandigarh in connection with | Completion period: 06 Months
24-03 Maintenance of Vande Bharat Train

Validity period: 45 Days

overAmbala Division.

~

. |Estimated date of closure of insolvency | 12th October, 2024 (180th day from the Insolvency
resolution process Commencement date i.e 15th April, 2024)
. |Name and Registration number ofthe | CMA Sandeep Goel
insolvency professional acting as Interim | IBBI Regn.No: IBBI/IPA-003/IP-N00073/2017-18/10583
Resolution Professional AFA Valid upto : 12th November, 2024
. | Address & email of the interim resolution | 410, Pratap Bhawan, 5 Bahadur Shah Zafar Marg, Central
professional, as registered with the board | Delhi-110002. Email : cmasandeepgoel@gmail.com
Address and e-mail to be used for STALWART RESOLUTION PROFESSIONAL LLP
correspondence with the Interim Block-SD, Flat No. 73, Pitampura, Delhi — 110034.
Resolution Professional Email: cirp jtpl@gmail.com
30th April, 2024 (14th day from the date of receipt
of order i.e. 16th April, 2024)
12.| Classes of creditors, if any, under clause (b) | Name the class(es): REAL ESTATE ALLOTTEES
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional
Names of insolvency professionals identified | 1. Mr. Mahesh Agarwal
to actas authorised representative of creditors | Regn No.:IBBI/IPA-001/IP-P01995/ 2020-2021/13087
inaclass (three names for each class) Email : ip1387ma@gmail.com
2. Mr Pawan Kumar Goyal
Regn No.: IBBI/IPA-001/IP-P00875/2017-2018/11473
Email : ca.pawangoyal@gmail.com
3. Mr. Gaurav Gupta
Regn No.: IBBI/IPA-001/IP-P-02745/2022-23/14195
Email : gaurav.ca2010@gmail.com
(a) Forms under the IBBI (Insolvency Regulations
Process for Corporate Persons) Regulations, 2016 at
Download section on Weblink: www.ibbi.gov.in
(b) Physical Address: As per Point 10 or go through at
www.stalwartipe.com
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the M/s JTPL Private Limited on 15th April, 2024 (Order
received from Hon'ble NCLT on 16th April, 2024).
The creditors of M/s JTPL Private Limited, are hereby called upon to submit their claims with proof on or
before 30th April, 2024 to the interim resolution professional at the address mentioned againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class “Real Estate Allottees” in Form CA.
Submission of false or g proofs of claim shall attract penalties. Sd/-
CMA Sandeep Goel
Interim Resolution Professional
Registration No: IBBI/IPA-003/IP-N00073/2017-18/10583
AFA No.: AA3/10583/02/121124/301012 | Valid till : 12th November, 2024
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.| Last date for submission of claims

@

>

| (a) Relevant forms and
(b) Details of authorized representatives
are available at:

L

Date : 17.04.2024
Place: New Delhi

Cost of tender form: NIL for Downloading from IREPS, portal, ¥5,000/- For
obtaining hard copy from Sr.DEE/TRD/UMB office.

1. Tenderer(s) are required to upload scanned copies of all related eligibility
documents including PAN/GSTIN as per conditions. 2. Tenderer(s) should have
Class-Il Digital Signature Certificate to participate in E-Tendering of Works Tenders.
3. AllTaxes i.e. GST/BOCWW, Income tax etc. are applicable as per extantrule. 4. In
the work, the condition of "Similar Nature Work" is applicable and is as Design,
supply, erection, testing & commissioning of 50 Hz, single phase 25 KV AC
OHE" 5. For details, please log on IREPS website www.ireps.gov.in.

No.: ETrU-T-09-2023-24-03 Dated: 16.04.2024 1147/2024

SERVING CUSTOMERS WITH A SMILE

CHANDIGARH

A4

Sector 19-B, Chandigarh

Tel No. 0172-2700311, E-mail Id
PUBLIC NOTICE

PLASTIC EPR

Waste Processors (PWPs) and Compostable.

(https://cpcbeprplastic.in/) on 31.03.2024.

action.

ing the legal framework
availableforthepreservation
of such monuments.

The high court bench rec-
ognized the urgency of the
matter and issued notices to
key officials, including the
Punjab chief secretary, to en-
sure a coordinated effort to-
wards the monuments’ pres-
ervation. Thislegal interven-
tion marks a critical step in
safeguarding Punjab's cul-
turallegacy.

Son’s conduct most unfortunate;: HC

from her house and that she
was living in a small, rented
accommodation, whereas the
son was drawing a salary of
Rs 45,000 per month and not
paying any maintenance to
the petitioner,” observed the
HC, directing the petitioner’s
son to vacate the house and
pay her maintenance.

Sampla keeps cards close to
chest, Nadda calls him to Del

IP.Singh@timesgroup.com

Jalandhar:
Former Bha-
ratiya Janata
Party (BJP)
MP Vijay
Sampla is we-
ighing his op-
tions after the saffron party
picked up outgoing MP Som
Parkash’s wife Anita from
the Hoshiarpur Lok Sabha
seat.

It is learned that Shiro-
mani Akali Dal (SAD) and
Congressleaders have alrea-
dy contacted him while the
BJP has stepped up its ef-
forts to placate him. On Tu-
esday evening, he removed
‘Modi ka Parivar’ from his X
handle. Sampla had won the
2014 LS pollasaBJP candida-
te from the Hoshiarpur LS
constituency. In 2019 also,
Sampla had expressed angu-
ish when he was replaced
with SomParkash butatthat
time, the BJP had managed
to placate him. He was later

appointed chairman of the

National Commission for

Scheduled Castes.
Heresignedfromthepost

DANCE Of
DEMOCRACY

in July last year and he ex-
pected that he would be sui-
tably adjusted in the elec-
tions.

Goes Incommunicado
While Sampla himself re-
mains incommunicado, BJP
sources said that he was cal-
led by party president JP
Nadda to Delhi on Wednes-
day. A BJP leader from Sam-
pla’s camp revealed that he
would takethefinal call after
this meeting.

What has caused more
anguish to Sampla and his
camp is that he has been de-
nied ticket when the BJP is
contesting alone and could
have easily adjusted him.

“He could have been gi-
ven a ticket from his home
district Jalandhar in Punjab
but the party preferred to
bring Sushil Rinku from
Aam Aadmi Party despite
the fact Sampla has his own
network there. Sampla also
wanted that he could be gi-
ven a ticket from Jalandhar
if the party had other plans
for Hoshiarpur,” said a BJP
leader from Sampla’s camp.

Inameetingheld by Sam-
pla in Hoshiarpur on Tues-
day evening, his close sup-
porters told him to make his
choice and they would sup-
port him. Both the Congress
and the Akali Dal are loo-
kingfor suitable candidates.

While Akali Dal is con-
testing the seat on its own af-
ter 39 years, the Congress is
facing the problem of a pro-
minent face even as it has a
strong presence at the seat.

According to sources in
the Congress, the party’s se-
arch for a prominent and
winnable face is still on.

In Bathinda, shots
fired at stir with
MILA, 2 arrested

Cong Patiala
candidate
Gandbhi sings
for Pb youth

Bharat.Khanna
@timesgroup.com

Patiala: The Congress can-
didate from Patiala seat, Dr
Dharamvira Gandhi, tried
to get the attention of his
supporters with a song, in-
stead of the usual political
rhetoric.

Addressing an event in
Ambedkar Hall of Patiala
district’s Nabha town on
Wednesday, Dr Gandhi
sang a song for the youth
which urged them to “ligh-
ten the candles and bring
darkness (metaphorical) to
anend”. “Tujagadey mom-
battiyan, utth jagadey
mombattiyan; hanehra na
samjhey ke chaanan dar ga-
ya hai, raat na samjhey ke
Suraj darr gaya hai (Light
thecandles, getupandlight
the candles; let not the dar-
kness think light is afraid,
let not the night think the
Sunisafraid),” hesang.

Emphasizing on the po-
wer of unity, he said the
fight in this election was
morethanacampaign. “It’s
a call to youth to lead the
change,” he said.

Times NEws NETWORK

i Bathinda:TheBathindapo-
¢ lice have arrested two men
: for firing during a protest
¢ outsideapolice post.

According to sources,

: AAP MLA Jagseer Singh
i was also present at the spot
: when the shots were fired,
¢ but a senior police officer
i confirmedthatthe MLA was
notatarget.

As per information, two

i persons, identified as Jagje-
: et Singh and Gursewak
i Singh, ex president of Bhu-
¢ cho Truck Union, had an al-
i tercationwithvillagersover
¢ some
i night. The residents of Bhu-
i cho, led by municipal coun-
: cillor Vinod Binta, had gone
i to Bhucho police post on
¢ Wednesday morning to lod-
: ge a complaint against the
i accused persons, but as the-
¢ ir grievances were not add-
: ressed they sat on a dharna
¢ outside the post, where the
: BhuchoMandiMLA alsojoi-
¢ ned them. Binta said that
i while they were sitting on
¢ the protest, four persons ar-

issue on Tuesday

Locals durlng a protest outside
Bhucho police post

rived on an SUV and fired 2
shots from a revolver. In the
melee, the revolver fell down
and the protesters managed
tooverpowered two of them,
identified as Jagjit Singh
and Gursewak Singh, while
two others, identified as
Gurdas Singh and Manoj,
fledinthe SUV.MLA Jagseer
Singh has claimed that the
accused persons are from
Shiromani Akali Dal. Bhu-
cho DSP Harshpreet Singh
said that the accused per-
sons had fired a shot, but it
notaimed atthe MLA.

“A case has been registe-
red against the accused per-
sons, and two have been ar-
rested,” he said.

‘Why was Khalsa Chetna March cancelled?’

Yudhvir Rana | TnN

Amritsar: The families of
Waris Punjab De chief Am-
ritpal Singh and other Sikhs
detained at Assam’s Dibru-
garhjail have asked why the
jathedar of Takht Damda-
ma Sahib did not carry for-
ward their Khalsa Chetna
March, after they were deta-

The march was schedu-
led for April 8, but the fami-
lies were detained on April
7.

In such a situation, said
the families, it became the
responsibility of the jathe-
dars of Akal Takht and
Takht Damdama Sahib to
carry forward the march.

Balwinder Kaur, mother

met Akal Takht jathedar Gi-
ani Raghbir Singh on April
3, and a programme was
chalked out to take out the
march to raise awareness
about the NSA detainees
and demand their transfer
to Punjab jails, following
which an announcement
was made to take out the
marchon April8from Takht
Damdama Sahib. “Police de-

tained us, but then it beao-
me the responsibility of jat-
hedar of Damdama Sahib to
ensure the march was not
cancelled and he should ha-
ve himself led the march,”
said Sukhchain Singh , un-
cleof Amritpal.

Hesaidtheytriedtomeet
Raghbir Singh on Wednes-
day, but couldn't get an appo-
intment.

PAU alumni constitutes group
to safeguard state’s groundwater

The group has demded to take various
measures by involving govt and farmers

partment of water resources, will
actas convener of the group.

Commission for
Costs and Prices, Dr BS Dhillon,
former vice chancellor PAU Ludhi-

Dr SS Johal, former chairman,
Agricultural

Riceis thereason?

It has been stated that one of the
prominent reasons for depleting
water is cultivation of rice
which Punjab produces for the
nation. Althoughrice isnotana-
tive crop of Punjab, its cultiva-
tion has been encouraged by the
central government to ensure fo-
od security of thenation.

Fifty-one MAF water is used

each year in the agriculture sec-
tor mainly for cultivation of rice
inPunjab.Ithasbeenfeltthatthe
imminent water crisis in Punjab
can be tackled through concer-
ted efforts and strategic inter-
ventions to safeguard ecological
heritage and agricultural pro-
sperity for future generations.
The total water available in un-
derground aquifers in Punjab

s CHANDIGARH POLLUTION CONTROL COMMITTEE
Paryavaran Bhawan, Madhya Marg, Ground Floor,

: cpcc-chd@nic.in

REGISTRATION ON CENTRALIZED EXTENDED PORTAL FOR

Plastic Waste Management Rules, 2016 has been amended and
Guidelines on Extended Producer Responsibility (EPR) for Plastic Packaging
dated February 16, 2022. Centralized portal has been developed for
registration of Producers, Importer and Brand-owners (PIBOs) & Plastic

As per the guidelines, Producers, Brand Owners & Importers (PIBOs) of
the Plastic Packaging and Plastic Waste Processors (PWPs i.e. recyclers,
co-processors, waste to energy plants, waste to oil plants) and compostable
manufacturers have to register themselves on a Centralized EPR Portal

All the PIBOs of plastic packaging engaged in manufacturing of

compostable carry bags and sheets, PWPs are directed to register on
the Centralized EPR Portal as soon as possible to avoid further legal

Member Secretary

ined by Punjab Police. of Amritpal, said they had
PSEB to
declare
Class X
results
today: The
Punjab
School
Education
Board on Neel.Kamal
Wednesday @timesgroup.com
issued
notification Bathinda: Aiming to look for mea-
for the sures for water conservation in
declaration highly water-stressed Punjab, top
of Class X farm scientists — who are the
results. The alumni of Punjab Agricultural
notification University (PAU), Ludhiana — ha-
was issued vesetupagroup called ‘Punjab Wa-
by PSEB ter Conservation Initiative Group’.
deputy The group has been formed to
secretary go infor corrective measures while
Gurmeet sensing Punjab is “staring at anni-
Kaur. In the hilation of its civilisation on acco-
notification, unt of fast depleting groundwa-
she declared ter”.
that the The measures to be taken inclu-
results will decreatingawareness, policy enga-
be declared gement, advocacy and crop diversi-
in the after- fication to improve efficiency of
noon. water use by domestic, agriculture
and industrial users.
Scary scenes

charge.

ter in Punjab.

he 132 blocks out of 150 in Pun-

jabhavefalleninthedark zone,
out of which 49 blocks are witnes-
sing water extraction of more than
200% of itsannual recharge and all
10 blocks of Sangrur and Malerkot-
la districts are extracting water
which is more than 300% of its re-

World Food Prize laureates Dr
Rattan Lal — distinguished profes-
sor at Ohio State University Co-
lumbus, USA — and Dr Gurdev
Singh Khush — Emeritus Profes-
sor, University of California Davis
USA —areamongst the Punjab ori-
gin top agricultural scientists who
have joined hands with Punjab-ba-
sed farm scientists to work for con-
servation of depleting groundwa-

Retired IAS officer Kahan
Singh Pannu, former secretary, de-

ana, Dr Jai Rup Singh, former vice
chancellor GNDU and Central Uni-
versity Bathinda, Dr SS Chahal,
former vice chancellor Maharana
Partap University of Agriculture,
Udaipur and Dr JS Samra, former
CEO, National Rainfed Area Aut-
hority, are among the members of
the group.

Based on the scientific findings
in the report ‘Dynamic Groundwa-
ter Resource of River Basins 2022’,
prepared by Central Ground Water
Board, it has been clearly establis-
hedthat good quality ground water
inall three aquifers of Punjabupto
the depth of 1,000 feet shall entirely
finish in next 15 years leading to
disaster of unprecedented propor-
tions, states the group. The group
has decided to take various measu-
res by involving government, far-
mers, research institutions and
other stakeholders to ameliorate
the situation of groundwater de-
pletion.

was recorded at 260 million acre
feet (MAF) at the end of March
2017 (CGWB). The annual re-
charge of aquifers amounts to
approximately 17 MAF. However,
Punjab extracts about 28 MAF of
water each year, resulting in a
depletion of 11 MAF of subsurfa-
ce water. Consequently, the sub-
surface water stored beneath the
earth, accumulated over many
centuries, is projected to be enti-
rely depleted by circa 2040.

Pannu said that the "group
shall work for attaining various
objectives by holding awareness
campaigns, policy engagement
by collaborating with govern-
mental bodies, civil society, data
management, advocacy, efficien-
cy improvement, collaborative
initiatives, policy recommenda-
tions, agricultural diversifica-
tion, research support, judicial
intervention”.
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